
PRINCT4AL BENCII
NEWDELTII

CORAM:

NAME OFTIIE COMPANY:

c.P NO.8s(NDy2016
CANO.

PRESENT: CHIEFJUSTICE M. M. KUMAR
Hon'ble President

Shri.R.VAR_DHARAJAN
Hon'ble Member (J)

A'I'TENDANCE-CUM-ORDER SHEET OF THE IIEARING OI'PRINCIPAL BENCH OF THENATIONAI, COMPANY LAW TRIBUNAT, ONIr"Og.iOrO

Subhas Chand Manocha & Ors.

VS.

M/s.Galaxy Footwear pvt. Ltd. & ors.
SECI]ON OF TIIE COMPANIES A CT,. 3971398
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Order

For orders see order in CP 105(ND)/2016
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